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 12.09  hes.  I

 COMMITTEE  ON  PRIVATE  MEM-

 BERS’  BILLS  AND  RESOLUTIONS

 THIRTY-EIGHT  REPORT

 SHRI  6.  LAKSHMA‘NNAN  (Madras
 North):  Sir,  I  beg  to  present  the  Thirty-

 eight  Report  of  the  Committee  on  Private
 Members’  Bills  and  Resolutions.

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  (Calcutta  South):  What  about  my
 Calling  Attention  on  the  ।  shortage  of
 wheat  in  Delhi  ration  shops?  Only  today
 ।  did  not  get  my  wheat  from  the  ration

 shop......  (Interruptions).

 MR.  SPEAKER:  I  have  not  rejected;  it

 is  under  my  consideration.  Nothing  goes
 on  record.  Shri  Eduardo  Faleiro.

 (Interruptions)  *

 12.10  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 REPORTED  DEATH  OF  MILCH  CATTLE  DUE
 TO  INJECTION  OF  SUB-STANDARD  VACCINE

 AGAINST  RINDERPEST

 SHRI  EDUARDO  कं छाए0  (001-
 mugao):  Sir,  I  call  the  attention  of  the
 Hon.  Minister  of  Agriculture  to  the  fol-

 lowing  matier  of  urgent  public  importan-
 ce  and  ।  request  that  he  may  make  a
 statement  thereon:—

 “Reported  death  of  about  five  thou-
 sand  milch  cattle  due  to  injection  of
 substandard  vaccine  against  rinderpest
 supplied  by  Indian  Veterinary  Research
 Institute.  Izatnagar,  Bareilly.”

 THE  MINISTER  OF  AGRICULTURE
 AND  RURAL  DEVELOPMENT  AND
 CIVIL  SUPPLIES  (RAO  BIRENDRA

 SINGH):  The  outbreak  of  rinderpest  was

 *Not  ‘recorded.  ह
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 reported  in  the  Union  Territory  of  Delhi

 in  late  September,  1981.  The  8७60

 areas  were  visited  by  the  officers  of  the

 Ministry  of  Agriculture,  who  had  exten-

 ded  advice  to  the  concerned  officers  of
 the  Delhi  Administration.  The  Deputy

 Commissioner,  Livestock  Health  had  visi-

 ted  the  affected  area  on  31st  October,

 1981  alongwith  the  Deputy  Director,  Ani-

 mal  Husbandry  of  Delhi  Administration.

 Instructions  were  issued  on  the  spot  and
 followed  by  a  D.  0.  letter  from  the  Ani-

 mal  Husbandry  Commissioner  addressed

 to  the  Development  Commissioner,  Delhi

 on  6th  November,  1981  giving  the  details

 of  the  action  to  be  taken  for  combating
 the  epidemic.

 The  Assistant  Commissioner  (Rinder

 pest)  of  the  Ministry  of  Agriculture  had

 a  meeting  with  the  Development  Com-

 missioner,  Delhi  Administration  on  3d

 November,  1981  as  a_  further  follow  up
 measure.  The  Animal  Husbandry  oor

 missioner  had  also.  visited  the  affected

 areas  on  13  December,  1981  and  had

 given,  on  the  spot  instructions,  which

 were  followed  up  by  a  note  on  the  visit

 sent  to  the  Development  Commissioner,

 Delhi  Administration,  on  2nd  December,

 1981,  incorporating  recommendations  to

 be  immediately  followed,  for  contro]  of

 the  epidemic.

 A  task  force  comprising  Joint  Com-

 missioner  (Livestock  Health),  Head  Divi-

 sion  of  Virology  of  ।.  ४.  रि.  ।.  and  Deputy
 Director  (Animal  Husbandry),  Delhi  Ad-

 ministration,  was  constituted  to  suggest
 short  term.  and  long  term  measures  to.

 control  the  disease  outbreak.  A.D.O.
 letter  dated  11-12-1981  from  the  Secre-

 tary  (Agriculture  and  Cooperation)  to

 the  Chief  Secretary,  Delhi  Administra-

 tion  was  sent  giving  the  recommendations
 made  by  the  Task  Force.  The  90.  letter
 had  ‘aighlighted  the  fact  that  the  advice
 rendered  by  Animal  Husbandry  Com-

 missioner,  which  had  been  communicated

 to  the  Delhi  Administration  has  not  been

 fully  implemented.  The  0०.  letter  also

 made  suggestions  regarding  the  sanitary
 disposal  of  the  carcasses.
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 12.12  hrs.

 [Mr.  िहएपप ४  SpeaKER  in  the  Chair].

 The  Chief  Secretary,  Delhi  Administra-

 tion,  in  his  reply  dated  22nd  December,
 1981  had  acknowledged  the  valuable  ad-

 vice  and  suggestions  rendered  by  the
 Animal  Husbandry  Commissioner  and

 informed  that  60,000  vaccinations  had
 been  carried  out  till  then  against  rinder

 pest.

 I  would  like  to  inform  that  the  Indian

 Veterinary  Research  Institute  is  the  pre-
 mier  Research  Institute  म  the  country

 research  on  various  aspects
 of  livestock  health  and  production,  The

 Division  of  Biological  Products  of  ।.

 21.  is  producing  a  number  of  vacancies

 against  important  livestock  diseases  and

 one  of  them  ४  Tissue  Culture  Vaccine

 against  rinderpest.  The  Institute  had  sup-
 plied  1,40,250  doses  of  Tissue  Culture

 Rinderpest  vaccine  between  22-10-1981

 and  1-3-1982  to  the  Delhi  Administration.
 All  the  batches  of  vaccine  supplied  were

 well  within  the  effective  period  of  utilisa-

 tion  and  had  been  subjected  to  safety
 tests  before  issue.  Therefore,  to  say  that
 the  vaccine  against  rinderpest  supplied  by
 I.V.R.I.  was  sub-standard  is  not  correct.

 Under  the  Drugs  and  Cosmetic  Act,  it
 is  required  that  labelling  should  display
 general  monogram  on  _  viral  vaccines.

 Each  ampoule  or  at  least  50  per  cent  of

 the  ampoules  in  a  lot  should  contain  at-

 least  the  following  print:—

 1.  T.C.R.P.  Vaccine

 2.  Batch  number  and  year

 3.  General  information  for  use

 This  information  is  printed  on  the  vials.

 This  requirement  of  the  Act  was  complied
 with  by  the  I.V.R.I.  in  all  cases  of  the

 vaccine  supplied  to  Delhi  Administration.

 It  has  been  ascertained  that  the  vaccine

 against  rinderpest  had  also  been  obtained

 by  the  Delhi  Administration  from  State

 Biological  Products  Units  of  Rajasthan
 and  Punjab  located  at  Jaipur  and  Ludhi-

 ana  respectively.
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 The  Head  of  the  Division  of  Virology
 of  the  I.V.R.I.  had  visited  the  site  of  out
 breaks  and  the  biological  products  Units
 of  Rajasthan  and  Punjab.  According  to
 his  feport  the  vaccines,  both  goat  tissue
 vaccine  and  tissue  culture  vaccine,  sup-
 plied  to  Delhi  Administration  by  all  the

 three  sources  did  conform  to  the  prescrib-
 ed  standards.  He  had  further  observed  that
 the  proof  of  the  efficacy  of  the  tissue
 culture  vaccine  of  the  I.V.R.I.  lies  in  the
 control  of  rinderpest  outbreaks  म  Gha-
 roli  Dairy  Colony  under  the  Delhi  Admi-
 nistration.

 As  regards  the  exact  number  of  deaths
 due  to  rinderpest,  it  had  not  been  possible
 to  obtain  the  correct  information  till  last

 night  from  the  Delhi  Administration.
 Now  ।  may  add  that  it  has  been  reported
 that  958  cattle  died  from  rinderpest  from
 these  four  colonies.  .

 SHRI  EDUARDO  FALEIRO:  Mr.  De-

 puty-Speaker,  Sir,  this  is  one  of  those
 matters  which  higlight  in  this  House  the
 wide  gap  that  exists  between  practice  and

 profession.  Day  in  and  day  out  we  all  in
 this  House,  most  of  us,  at  least,  make  it

 a  point  to  express  our  sympathy  and  our
 concern  for  the  poor  farmers  in  this

 _

 country.  We  go  on  saying  that  they  are
 the  backbone  of  our  economy  and  I  have
 no  doubt  that  what  we  express  म  this
 House  is  expressed  genuinely  and  is  a
 sincere  expression  of  our  intentions.  But
 how  a  callous,  inefficient  and  careless
 administration  can  destroy  all  these  in-

 tentions  and  bring  all  these  intentions  to

 nought  is  shown  in  this  Call-Attention;
 this  Call.Attention  brings  to  light  how

 the  backs  of  our  poor  farmers  can  be

 broken,  how  our  economy  can  be  des-

 troyed,  in  the  very  heart  of  the  country,
 in  Delhi  itself.  The  allegations  are  sup-

 ply  of  sub-standard  vaccine  and  the

 inefficient  way  in  which  the  whole

 situation  of  this  rinderpest  epidemic  im

 different  dairies  in  Delhi,  within  the  juris-
 diction  of  the  Delhi  Administration,  has

 been  handled.  It  has  killed  5,000  heads

 of  cattle  and  if  the  allegation  is  not  de-

 nied  by  the  hon.  Minister...

 RAO  BIRENDRA  SINGH:  1  have

 denied.  It  is  958  and  not  5,000.
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 SHRI  EDUARDO  FALEIRO:  In  the

 original  reply  it  is  said  that  it  has  not

 been  possible  to  ascertain  the  exact  num-
 ber  of  deaths...

 RAO  BIRENDRA_  SINGH:  I  have

 mentioned  just  now.

 SHRI  EDUARDO  FALEIRO:  ।  stand
 corrected.  Still  I  would  request  the  hon.

 Minister  to  go  into  this  because  my  infor-

 mation  has  not  come  from  the  newspaper,
 my  information  has  come  from  people  who
 have  been  in  these  dairies  that  the  oum-

 ber  of  deaths  is  much  _  higher.  I  can  go
 further  and  say  that  no  Jess  a  person  than

 my  illustrious  and  distinguished  colleague,
 Shri  H.  ५.  ।..  Bhagat,  a  Member  of  Par-

 liament  from  Delhi,  who  has  been  expres-
 sing  his  greatest  concern  for  the  people
 of  Delhi,  for  the  poor  of  Delhi,  has  been

 bringing  this  matter  to  the  notice  of  the

 Ministers,  senior  Ministers—I  say  ‘Minis-

 ters’,  in  plural—of  the  Government  of
 India  for  the  last  two  months.  And  what

 has  happened?  The  result  is  that  the

 epidemic  continues.  Anyway,  let  us  not

 lose  our  temper  on  this.  Let  us  address
 ourselves  to  the  plight  ०  these  poor
 people  who  have  been  suffering.

 The  epidemic  started  in  the  month  of

 September  in  Gazipur.  within  the  Delhi
 Administration.  Who  were  the  sufferers
 because  ०  this  epidemic?  The  poorer
 among  the  poor,  the  farmers  who  had

 been  settled  in  that  area  some  time  in
 1976-77.  Some  of  these  people  own  not

 more  than  ten  heads  of  cattle.  A  person
 coming  from  rural  areas  knows  that  a

 buffalo  costs  Rs.  4,000  or  more  and  the
 cattle  has  been  bought  with  loans.  If  ten

 heads  of  cattle  die  in  a  family,  it  will

 take  two  or  three  generations  for  the

 family  to  recover  from  that.  This  is  the

 consequence.

 Let  us  see  how  the  whole  situation  has

 been  tackled.  The  hon.  Minister  has  right-

 ly  pointed  out  that  this  epidemic  started

 in  late  September,  1981.  In  September,

 1981,  deaths  started  taking  place,  but  it

 was  not  until  about  one  and  a  half  months

 Jater  that  the  police  issued  instructions  at

 the  request  of  the  Delhi  Administration.
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 The  Delhi  Administration  took  steps  so
 that  the  police  issued  instructions  to  dec-
 lare  this  Gazipur  dairy  area  as  am  area
 affected  by  rinderpest,  so  that  the  cattle
 do  not  go  out  of  this  area.  It  was,  as  I

 said,  about  one  and  a  half  months  later
 that  the  Deputy  Commissioner  of  Police
 issued  instructions  to  stop  the  movement
 of  the  cattle  outside  that  area.  But  still
 the  cattle  from  that  area  are  roaming
 throughout  Delhi  because  there  are  no
 sufficient  precautions.  There  is  no  3e-
 cient  control  to  prevent  the  spread  of  the
 cattle  in  all  directions.  1ne  cattle  have
 been  dying.  So,  having  died,  what  are  the

 precautions  taken  to  see  that  the  disease
 does  not  spread?  As  you  know,  rinderpest
 is  highly  contagious  among  the  cattle

 population.  It  moves  in  an  epidemic  form
 and  very  fast.  Do  you  know  what  are  the

 precautions  being  taken?  Precautions  be-

 ing  taken  are  nil  to  dispose  of  the  carcas.
 ses.  As  far  as  ।  know  there  are  no  arrange-
 ments  for  incineration  in  Delhi  to  dispose
 of  the  carcasses.  Carcasses  are  not  buried.
 What  is  being  done  is  that  the  private
 contractors  are  taking  these  carcasses,
 remove  the  skins  and  leave  them  there
 for  the  vultures  to  take  hold  of  them.
 This  is  the  position  and  the  carcasses  can
 be  seen  all  over  Ghazipur,  Gharoli  and

 Madanpur  Khadar.  They  can  be  seen  all
 over  these  areas,  and  they  are  exposed
 to  the  vultures  and  it  is  spreading  in  this

 way.  The  skin  is  removed  and  is  used  as
 leather.  As  you  know,  the  skin  itself  is
 a  transmitter  of  the  epidemic.  This  way
 this  epidemic  is  going  all  over  India  due

 to  lack  of  proper  precautions  in  control-

 ling  this  epidemic  and  in  disposing  of  the

 carcasses.  That  is  what  I  would  mention
 at  this  stage.

 The  point  that  has  been  made  with  a

 certain  amount  of  anguish  is  that  the

 vultures  who  come  there—here  in  Delhi

 affect  the  aircraft.  Sometime  ago  you
 know—J  think  it  was  a  couple  of  months

 back—in  Agra  one  jet  plane,  just  because

 a  feather  got  into  the  engine,  suffered.

 serious  damage  and  the  plane  crashed.
 This  way  it  is  going  on.  What  has  hap-

 pened  now?  There  are  many  aspects.  of

 the  inefficient  way  in  which  the  Dethi
 Administration  has  been  tackling  the



 -
 ।  from

 =

 20t  ?  Catile

 situation.  These  cattle  moved  out  to  the
 mext  area  which  is  Gharoli.  It  is  proved
 and  it  is  accepted  that  in  Gharoli  this
 epidemic  has  already  spread.  No  less  a
 person—I  will  just  quote  here  from  a

 report  of  Mr.  8.  Bansal,  Head,  Divi-
 sion  of  Virology,  IVRI,  Mukteswar—

 Camp  Delhi,  dated  26th  February  1982—
 then  the  Head  of  the  Division  of  Virology
 of  IVRI,  Mukteswar  Say—he  is  giving  a

 report  regarding  the  suspected  outbreak
 of  rinderpest  in  Delhi  colonies—in  para  1:

 “The  disease  was  first  noticed  on  17th

 January,  1981  by  the  Veterinary  Asst.

 Surgeon  in  Shed  No.  71  where  the
 affected  animals  were  brought  from
 Gharoli  Dairy  Complex.”

 So  the  affected  animals  were  brought
 from  the  Gharoli  Complex.  Uptill  now
 there  have  been  several  deaths  and  it  has
 been  proved  and  there  is  enough  proof
 that  this  epidemic  is  spreading  in  Gharoli
 and  yet  Gharoli  has  not  been  declared  as
 an  area  where  the  epidemic  rinderpest  is

 existing.  Up  to  this  day  it  has  not  been.
 so  declared  and  the  cattle  move  freely
 and  there  is  no  control  and  the  machinery
 have  not  been  geared  to  deal  with  the
 situation  in  Gharoli  itself.  This  report
 deals  with  the  outbreak  of  rinderpest  in
 this  colony  of  Madanpur  Khadar.  Com-

 ing  from  a  senior  officer  of  the  division,
 it  does  show  the  way  the  Delhi  Adminis.
 tration  operates.  He  had  requested  the
 Disease  Investigation  Officers—I  quote

 this  letter:

 “The  Disease  Investigation  Officer
 has  been  requested  to  collect  the  re-

 quisite  material  from  this  dairy  (that  is
 the  Madanpur  Khadar  dairy)  for  con-
 firmation  of  the  diagnosis.  But,  unfor-

 tunately,  the  material  once  collected

 was  sent...”

 Imagine,  it  was  sent  by  post  and  sub-

 sequently  it  did  not  reach  Mukteswar

 though  so  many  days  have  lapsed.  Can

 you  believe  it,  can  you  imagine  the  ०-

 lousness  and  the  carelessness  and  lack

 of  perspective  of  a  man,  the  Veterinary

 Officer,  who  sends  the  organs  of  the

 dead  animals  by  post?
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 And.they  never  reached  at  all.  This  is

 the  way  they  are  working.

 MR.  DEPUTY-SPEAKER:  It  cannot  be

 sent  by  post.  The  Post  Office  will  not  accept
 it.

 SHRI  EDUARDO  FALEIRO:  Well,  Sir.

 This  is  what  Mr.  Bansal  said.  He  is  the  म

 charge  of  the  Virology  Division.  He  is  say-

 ing  this.  I  am  repeating  it  again.

 “The  Disease  Investigating  Officer  had

 been  requested  to  collect  the  requisite
 material  from  this  dairy  for  confirma-
 tion  of  the  dignosis.  But,  unfortunately,
 the  material  once  collected  was  sent  by

 post.”

 This  is  the  way  it  was  sent.

 MR.  DEPUTY-SPEAKER:

 fortunately?

 SHRI  EDUARDO  FALEIRO:  Not  enly

 unfortunately,  Sir.  It  is  most  unreasonable.

 There  are  no  words  which  can  describe  this

 type  of  action.  This  is  the  way  it  has  been

 going  in.  These  absolute  callousness—I

 repeat  callousness—on  the  part  of  the  Delhj
 Administration  in  dealing  with  the  whole

 affair.

 Why  un

 Now  we  shall  come  to  the  main  point
 which  is  the  point  of  vaccine.  The  Hon.

 Minister  has  mentioned  this  here  of  course,
 on  the  information  received  by  him,  that

 under  the  Drugs  and  Cosmetics  Act,  it  is

 necessary  that  labelling  should  display  on
 the  materials  general  monogram  contain-

 ing  the  type  of  vaccine  batch  number,  year
 and  general  information  for  use.

 If  the  hon.  Minister  or  Government  to-

 day  goes  and  seizes  this  material,  it  will  be
 found  out.  To  begin  with  in  the  veterinary

 hospital  in  this  particular  colony  of  Madan-

 pur  Khadar,  he  will  find  that  a  large  num-
 ber  of  vials  have  no  labelling  at  all.  My
 definite  information  is  that  these  ampoules
 and  vials  and  these  materials  were  received
 without  any  labelling;  nor  have  they  te

 place  of  origin,  the  source,  the  date  of  ex.

 piry  etc.  None  of  these  things  Were  men-
 tioned  in  these  ampoules.  This  is  my  in-
 formation.  Even  today  the  samples  are
 there..  I  request  the  Government  to  order
 an  enquiry  into  this  and  immediately  seize
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 [Shri  Eduardo  Faleiro]
 these  samples  for  further  investigation.
 The  samples  will  show  that,  for  instance,
 the  material  is  absolutely  substandard.
 The  colour  of  the  ampoules  is  supposed  to

 be  something  like  light  pinkish  but,  in

 many  of  the  samples,  it  is  reddish.  Before
 a  large  gathering  of  veterinarians  an  expe-
 Timent  was  made  by  one  of  the  doctors.  He
 inserted  a  wire  inside  the  ampoules  which
 are  supposed  to  be  airtight.  This  was  done
 in  the  presence  of  the  doctors  present  at

 that  time.  More  than  this,  the  Government
 itself  admits  that  these  vaccines  are  in-

 effective.  The  cattle  was  vaccinated  and,
 in  several  of  the  farms,  they  were  revacci-
 nated  five  times  more  than  the  dose  pres-
 cribed.  In  some  places  where  there  is  no

 outbreak  of  the  disease  such  a  thing  was

 done.  The  only  conclusion  from  this  can

 possibly  be,  as  the  Government  itself,  the

 Administration  itself,  admits,  that  the  vac-

 cine  15  ineffective.  Therefore,  the  dose  not

 less  than  five  times  the  prescribed  dose  had
 to  be  given.  I  can  give  you  an  example.
 Cross-bred  cows  of  CDF,  Madanpur  Kha-

 dar  got  full  immunity  with  single  normal

 dose  given  in  November,  1981.  Again  they
 were  revaccinated  on  23.2-82  with  5  times

 the  normal  dose  of  TCV.  keeping  in  view

 the  outbreak  of  this  disease—amongst
 buffaloes  in  the  dairy  farm.  Two  of  the  im-

 muned  cross-bred  cows  who  were  revac-

 cinated  with  5  times  the  normal  dose  on

 24-2.82  died  on  4-3-1982  and  5-3-1982.

 Post-mortum  was  conducted  and  the  report
 confirmed  the  diagnosis  of  rinderpest.
 Then  again,  Holestein  Friesan  bred  cows

 of  Government  Breeding  Farm  at  Setbari

 who  were  vaccinated  already  with  normal

 dose,  were  revaccinated  with  5  times  the

 normal  dose.  So,  Sir,  I  would  like  to  know

 whether  the  hon.  Minister  will  order  seizure

 of  the  ampoules  and  also  seize  the  regis-
 ters  from  the  place  these  ampules  were  issu-

 ed  to  find  out  the  date  of  manufacture  and

 also  to  verify  whether  the  validity  had  ८

 pired  quality  and  also  seize  the  records  and

 registers  of  the  receiving  places  to  find  out

 whether  the  same  vaccines  or  some  other

 vaccines  were  used.  Will  the  Government

 order  an  inquiry  as  to  why  five  times  dose

 was  necessary  and  why  it  was  given  even  in

 {hose  farms  where  there  was  no  epidemic?

 Now,  Sir,  this  inefficiency  goes  from  the

 top  of  Delhi  Administration  down  to  Assis.
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 tant  Veterinary  Surgeons.  Assistant  Veter-

 inary  Surgeons  are  in  a  state  of  absolute
 frustration.  There  are  no  chances  of  promo-
 tion  in  this  line.  A  man  recruited  as  ।

 tant  Veterfinary  Surgon.  Retires  as  Assis-
 tant  Veterinary  Surgeon.  Their  scales  of

 pay  are  the  lowest.  Let  me  give  the

 details.

 MR.  DBPUTY-SPEAKER:  How  15  it
 relevant  here?

 SHRI  EDUARDO  FALEIRO:  ।  ‘  re-
 levant  in  pointing  out  that  of  the  adminis.
 tration  and  the  people  who  are  incharge
 of  executing  certain  laws  are  frustrated  and
 feel  injustice  is  being  done  to  them  then
 the  whole  scheme  will  be  destroyed  and  it
 would  be  better  to  pay  them  something
 more  rather  than  lose  crores  of  rupees.  We
 are  losing  unspecified  amount  of  money.
 Sir,  even  our  exports  of  leather  can  get
 affected  once  the  word  goes  out  that  the
 leather  being  exported  is  affected.

 Now,  Sir,  the  pay-scales  are:

 Haryana  Rs.  850-1500

 Punjab  Rs.  900-1700

 9८e.  Rs.  725-1725

 Delhi  Rs.  550-900

 The  pay-scale  is  the  lowest  in  Delhi.  This
 situation  has  got  to  be  corrected.  Frustra-
 tion  should  not  be  there.

 MR.  DPEUTY-SPEAKER:

 qualifications  the  same?

 SHRI  EDURADO  FALEIRO:  The  qua-
 lifications  and  the  duties  are  the  same  but
 the  pay-scales  are  different.

 Are  the

 Sir,  on  the  check-posts  the  cattle  which
 come  from  outside  should  be  checked  and

 vaccinated  but  I  understand  staff  is  not

 there  and  even  the  cabins  required  for  this
 are  not  there.  4  Badarpur  one  cabin  or
 the  wooden  khokba  broke  down  three

 years  ago  but  till  today  it  has  not  been  re.

 paired  although  8८.  55,000/.  have  been
 alloted  for  this  purposé  and  the  work  may
 not  cost  more  than  80.  3,000/-  to  Rs.

 4,000/-.

 So,  Sir,  will  Government  ensure  that  the
 vaccine  is  not  sub-standard  and  also  seize
 the  ampoules  at  Madanpur  Khadar?  Will’
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 the  Government  seize  the  records  of
 the  place  of  issue  of  these  ampoules  and
 also  of  the  place  of  receipt  to  verify  whe-
 ther  they  are  the  same  vaccines  which  were

 actually  injected?

 Will  the  Government  tighten  and  con.
 trol  this,  so  that  it  does  not  spread  further?
 10  short  will  the  Government  awaken  the

 Delhi  Administration,  to  do  something  at

 least  now  immediately:  because,  a  good
 example  is  better  than  a  lot  of  words?

 RAO  BIRENDRA  SINGH:  The  out-

 break  of  this  epidemic  in  Delhi  is  a  very
 unfortunate  event.

 We  have  been  thinking  that  Northern
 India  particularly  had  been  free  from
 this  disease  for  a  long  time.  But,  ]  must  say
 this,  that  India  can  rightly  claim  the  credit
 for  more  or  less  eradicating  this  epidemic
 from  the  country.  During  the  mid-fifties  the
 incidence  of  rinderpest  in  India  was  196

 cattle  per  lakh  per  year;  whereas  now  it  is

 only  1  animal  per  lakh  population  per  year.
 But  still  it  is  a  fact  that  the  disease  broke
 out  in  Delhi.  Sir,  ।  must  strongly  refute
 the  charge  of  the  hon.  Member  when  he
 said  that  Mr.  म.  ८.  ।.  Bhagat  met  one
 Minister  or  so  many  Ministers  and  no
 action  was  taken  by  the  Government  of

 India.  Sir,  the  fact  remains  that  as  soon
 as  Mr.  Bhagat  brought  it  to  my  notice,  in

 this  very  presence,  immediately,  I  telephon-
 ed  the  officers  concerned  and  ordered  them
 to  go  to  these  camps,  and  to  ८911  scientists
 from  I.V.R.I.  Izatnagar.  Immediate  action
 was  taken  on  the  very  next  day.  The  very
 next  day  teams  of  officers  visited  these

 camps.  Delhi  Administration  also  took  im-
 mediate  action.  Immediately  the  incidence
 of  this  disease  was  reported,  they  started

 vaccinating  the  cattle.  sight  from  the  26th
 of  September.  The  first  report  was  received

 by  them  according  to  my  information,  on
 the  25th  of  September.  So,  they  have  taken
 immediate  action  thereon.  Delhi  has  a

 population  of  about  2  lakh  cattle  and  buffa-
 10.  The  outbreak  of  this  disease  was

 reported  only  in  4  colonies.  The  position
 at  present  is  that  in  3  of  these  colonies,

 Ghazipur,  Gharoliand  Masoodpur,  no  fur-
 ther  disease  is  there;  no  animal  is  affected
 at  present.  ।  ‘ं  only  in  Madanpur  Khadar

 colony  that  25  cattle  are  still  reported
 to  be  affected.  But  we  have  been  able

 to  control  this  epidemic.  Since  the  first

 report  was  received  in  September,  more
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 than  80,000  cattle  have  been  vaccinated.
 From  th  ८  151.0  of  April  of  last  year,  till

 now,  more  than  1,86,000  animals  have
 been  vaccinated.  The  vaccine  was  also

 issued  within  the  period  within  which  it  was

 efficacious,  as  per  the  information  received

 from  the  IVRI  and  other  sources.  No  vac..
 cine  has  been  issued  after  the  expiry  period.
 It  was  properly  tested  by  the  manufactu-
 rers  85  to  what  is  the  period  within  which
 it  has  to  be  used.  It  is  just  possible  that  dur-

 ing  transit,  during  transporation,  some  slips
 might  have  been  removed.  The  vaccum  on
 the  ampoules  can  be  released.  Some  am-

 poules  may  have  been  found,  as  the  bon.
 Member  has  said,  with  disclouréd  vaccine.
 It  is  bound  to  happen  if  there  is  no  vaccum

 existing  in  the  ampoules,  but  these  types  of
 vials  are  not  supposed  to  be  used  by  the

 veterinary  doctors.  It  is  a  very  ordinary
 thing  which  even  a  layman  would  know.  If
 it  is  not  properly  sealed  it  is  not  to  be  used.
 All  this  stuff  has  to  be  rejected  and  thrown
 away.  But  this  does  not  mean  that  all  that
 stock  supplied  was  discoloured.  Anyway,
 one  thing  is  certain  that  when  vaccine  is
 issued  by  any  manufacturing  institute,  it
 is  certified  as  being  valid  for  the  period  till
 which  it  is  found  to  be  efficacious  for  use.
 It  is  also  true  that  some  cattle  were  vacci-
 nated  with  five  times  the  does.  When  an

 epidemic  breaks  out,  for  boosting  up  tie

 immunity  in  the  cattle  and  to  make  it

 doubly  certain  that  the  cattle  are  not  af-

 fected,  sometimes  larger  does  are  admi-
 nistered  by  veterinarians.  This  is  a  general
 practice.  There  is  nothing  wrong  about  it.

 May  be  some  cattle  were  also  revaccinated.

 They  might  have  been  vaccinated  earlier
 in  the  normal  course.  They  were  again
 vaccinated  after  the  outbreak  of  this  epi-
 demic.  It  is  only  because  it  is  very  diffi-
 cult  to  idenitify  in  a  particular  camp  and’
 to  pinpoint  as  to  which  cattle  were  vacci-
 nated  ‘and  which  not  vaccinated  earlier.

 Therefore,  to  be  on  the  safe  side,  it  does
 not  cause  any  harm  if  a  booster  does  is
 again  administered.  1  do  not  know,  what
 is  so  exciting  about  all  these  points  that
 the  hon.  Members  has  mentioned.

 SHRI  EDUARDO  FALEIRO:  ।  4  &
 basic  thing  in  the  manual  that  the  cattle

 ।

 are  seggregated  and  kept  separately.  They
 have  to  be  identified.  One  which  has  been:
 vaccinated  has  to  be  identified  by  some

 -mark  on  them  etc.
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 4  RAO  BIRENDRA  SINGH:  I  hope  you
 will  be  able  to  go  and  visit  these  colonies
 and  see  for  yourself  how  these  cattle  are
 huddied  up,  and  ask  the  owners  whether

 they  themselves  would  be  able  to  say  which
 cow  or  buffalo  was  vaccinated  and  which
 4a5  not,  vaccinated.  The  owners  themselves
 would  know  it.

 As  |  have  already  said  this  vaccine  was

 produced  in  three  institutes.  | है 13 |  is  one  of
 our  premier  institutions  for  veterinary
 sciences.  The  vaccine  that  is  being  produ-
 ced  in  India  is  found  to  be  quite  useful  and

 efficacious,  and  it  is  only  with  this  vaccine

 indigenously  produced  that  we  have  been
 able  to  confrol  this  disease  throughout  the

 country.  But  as  it  is  at  present  if  there

 are  still  any  doubts  existing  in  the  minds  of
 the  hon.  Members,  I  have  no  objection  in

 sending  my  officers  again  to  see  for  them-

 selves  the  conditions  and  also  to  Jook  into
 the  allegations  of  callousness  on  the  part  of
 the  Delhi  Administration.  And  if  we  find

 that  they  have  been  slow  in  taking  action,
 we  shall  certainly  point  it  out  to  the  head

 of  the  Administration  that  is  the  Lt.  0०.

 vernor,  and  ask  him  to  take  proper  action.

 SHRI  1.  LAKKAPPA  (Tumkur):  Sir,
 at  the  outset,  I  would  like  to  say  that  we

 do  not  mean  any  confrontation  with  the

 hon.  Minister  personally  on  this  question.
 We  are  speaking  for  the  animals,  the  dumb

 mute  millions,  on  whom  depends  the  live-
 lihood  of  millions  of  farmers.  The  hon.
 Minister  must  have  some  sympathy  towards
 the  animals  at  least.  This  subject  has  not

 been  raised  as  a  consequence  of  the  news

 items  in  the  newspaper  only,  we  are,  in

 fact,  very  much  interested  in  helping  the

 hon.  Minister  to  streamline  the  administra-
 tion.  We  want  to  bring  it  to  the  notice  of

 the  hon.  Minister,  how  the  bureaucrats  and

 the  machinery  to  look  after  these  things
 functions.  7  Parliament  which  is  the

 sovereign  body,  has  every  right  to  discuss

 this  subject.  The  hon.  Minister  should  not

 feel  that  we  have  any  confrontation  with

 him.  And  he  can  repudiate  the  charges.
 ‘Sub-standard  vaccine  kills  5,000  cows’  is
 a  news  item  which  has  appeared  in  the

 newspapers.  This  is  apart  from  the  infor-
 mation  that  we  have  gathered.  Already  my

 _  friend,  Shri  Faleiro,  has  submitted  the  in.

 formation  aq  little  exhaustively.  This  is  not
 based  on  imginery  facts,  out  on  the  facts
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 collected.  by  the  local  people,  representa-
 tives  of  the  people  and  from  various  other
 sources  and  expert-opinion;  and  from  the

 reports  of  the  IVRI,  functioning  since  1977.
 It  has  been  reported  and  is  based  on  the

 press  clippings  that  I  have  gone  through.
 It  is  based  on  the  functioning  and  differen-
 ces  among  the  scientists  who  produce  the

 results,  on  what  is  called  the  inventions;
 their  researches,  their  conclusions  and  de-
 liberations  doubting  themselves,  clashing
 themselves  regarding  the  administration  of
 that.  This  is  a  premier  institution  of  this

 country  where  the  great  scientists  have
 evolved  this  and  made  research.  The  ques-
 tion  is  whether  the  vaccine  which  was  de-

 veloped  in  the  institute  showed  that  it  was
 the  proper  vaccine.  Whether  the  research
 was  made  on  the  basis  of  proper  analysis,
 whether  the  research  operations  were  pro-
 perly  done,  and  it  was  properly  packed,

 properly  distributed:  whether  there  were

 any  ampoules  passed.  These  are  the  ques-
 tions  which  are  to  be  looked  into.

 Rinderpest  is  a  dirty  disease;  it  is  a  dead-
 ly  disease.  This  is  a  disease  which  spreads
 like  wild  fire.

 1९.  DEPUTY-SPEAKER:  The  infor-
 mation  given  is  958.  You  correct  your-
 self.  5,000  is  not  correct.

 SHRI  5.  LAKKAPPA:  The  information

 supplied  by  the  Hon.  Minister  is  not  in

 conformity  with  the  subject  that  we  have
 raised.  The  subject  raised  was  whether
 the  vaccine  killed  5,000  cows.  Of  late  he
 has.admitted.  He  had  not  supplied  the  in-
 formation  to  us  earlier.  Now,  he  has  stat.
 ed  that  still  he  is  collecting  the  informa-
 tion.  Therefore,  he  is  in  the  process  of

 collecting  the  information  on  the  basis  of
 the  Calling  Attention  notice.  Now,  he

 ‘aas  come  out  partly,  because  the  informa-

 tion  must  have  been  suppressed  by  the
 Administration  or  Officers.

 Informa-
 There

 MR.  DEPUTY-SPEAKER:
 tion  has  got  to  come  from  Yama!
 he  has  taken  sometime.

 SHRI  ५.  LAKKAPPA:  Sir,  widespread
 rinderpest  is  a  reality.  The  question  is  how
 has  this  disease  been  treated?
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 The  recent  reports  of  the  Delhi  Admi-

 nistration  and  of  the  stalwarts  of  .  the

 Veterinary  Department,  of  great  scientists
 have  come  owt  with  a  conclusion  and  I

 will  read  out  their  deliberations.  It  is  a

 long  history.

 MR.  DEPUTY-SPEAKER:  Please  don’t.
 ।  will  take  time

 SHRI  ५.  LAKKAPPA:  Why  not,  Sir.
 It  will  be  helpful  to  the  Minister  to  take

 stock  of  the  situation.

 MR.  DEPUTY-SPEAKER:  Calling
 Attention  has  to  be  completed  within  half

 an  hour.  Not  only  today  every  day  we  take

 at  least  two  hours.

 SHRI  ।  LAKKAPPA:  Sir,  there  is  no

 hard  and  fast  rule.  ।  ‘ं  a  very  serious

 matter.

 MR.  DEPUTY-SPEAKER:  1  you

 quote  rule,  then  I  will  abide  by  the  rule.

 SHRI  ४.  LAKKAPPA:  Sir,  don’t  we

 owe  our  duty  to  Parliament  in  cleansing
 the  Administration  and  bringing  out

 meaningful  deliberations  and  conclusions?

 MR.  DEPUTY-SPEAKER:  Mr.  Lak-

 kappa,  you  have  got  to  conduct  the

 proceedings  of  the  House,  according  to

 the  rules.

 SHRI  ८.  LAKKAPPA:  Sir,  within

 the  four  corners  of  the  rules,  I  am  hold-

 ing  the  floor  row.  I  would  like  to  sub-

 mit  the  observations  made  not  by  me,  not

 by  any  other  Member.  I  am  submitting
 because  our  hon.  Minister  is  strong
 enough  to  take  action.  That  is  why  I

 want  to  bring  this  to  his  notice.

 One  Dr.  Zail  Singh  complained  about

 the  non-availability  of  refrigerater,  syrin-

 ges,  needles,  aspirins,  gum-boots,  steri.
 lisers.  And  most  of  the  hospitals  in  the

 fural  areas  of  Delhi  complained  about

 the  frequent  failures  of  electricity  during

 the  operations  on  animals.  The  poor

 farmers  are  dependent  on  milk  from

 these  buffaloes  and  cows  owned  by  them.

 क०r  sell  their  milk  and  eke  out  their

 livelihood.  They  are  all  farmers.  Our
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 p0-point  economic  programme  is.  in

 wperation  to  help  farmers—and  even
 these  animals.  The  poor  farmers  have
 lost  these  animals  because  of  negligence
 and  dereliction  of  duty  by  these  officers.
 Have  these  animals  been  insured  or  not?
 We  do  not  know  what  has  happened.

 The  Minister  has  not  collected  full
 information.  His  information  is  also  not
 welated  to  the  disease  mentioned  in  the

 question  raised.  This  dirty  disease  is

 spreading  for  the  last  one  year.  Even
 one  Dr.  Doop  Singh  has  complained
 about  the  non-availability  of  medicines
 in  various  parts  of  Delhi.

 RAO  BIRENDRA  SINGH:
 doctor?

 Is  he a

 SHRI  K.  LAKKAPPA:  There  are  so
 many  people  having  doctorates,  and
 names  like  Sharma  etc.

 Of  course,  the  Minister  said  that  thev
 wave  controlled  rinderpest  in  Northern
 india.  He  has  not  said  it  about  the
 South.  That  is  why  ।  kept  quiet.

 This  is  the  biggest  tragedy  for  the
 dumb  animals,  for  whom  we  must  speak
 in  Parliament  to-day.  We  must  have
 sympathy  for  them,  and  shed  tears.  1०
 day  our  economy  is  dependent  on  buffa-
 loes  and  other  animals.  We  are  depen-
 dent  on  Haryana  buffaloes  and  cows.

 And  there  are  buffaloes  in  other  parts  of
 the  country.  We  are  proud  of  these
 buffaloes  मं  Haryana.

 PROF.  MADHU  DANDAVATE

 (Rajapur):  One  correction,  Sir;  we  are
 not  dependent’  only  on  buffaloes  from

 Haryana,  but  also  on  the  Agriculture
 ‘Minister  who  is  from  Haryana.

 RAO  BIRENDRA  50:  .  1८  has

 forgotten  the  Haryana  bulls.

 SHRI  K.  LAKKAPPA:  There  are
 different  categories  of  animals  in  other

 parts  of  the  country.  So,  protecting  them
 iS  very  necessary.

 Here  is  a  case  where  even  the  car-
 casses  have  been  removed  and  dumped
 in  wrong  places.  The  doctors  were
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 [Shri  ।.  Lakkappa]

 afraid  that  this  fact  might  be  disclosed
 to  the  people.  So,  ultimately  the  doctors
 ‘worked  in  collusion  with  those  people.
 16  the  dirty  disease  spread  to  the  other
 ‘animals,  then  the  milk  8150  will  not  be
 sold.  So,  they  were  in  collusion,  and

 dumped  the  dead  animals  in  such  a

 ymanner.  According  to  the  report  with
 me,  the  dead  cattle  were  disposed  of  in
 a@  most  unhygienic  manner.  The  car-
 o23e5  were  dumped  on  the  ground  or
 were  =  secretly  ।  burried.  Scientifically
 speaking,  they  should  have  been  burnt,
 to  prevent  this  contagious  disease  spread-
 म  further.

 My  friend  was  also  mentioning  about
 vultures.  We  have  seen  the  vultures  in

 Delhi.  The  vultures  have  the  intelligence
 to  smell  things  from  a  distance.  These
 animals  have  died  because  of  dereliction

 ,0  duty  of  certain  people.  Proper  treat-
 \ment  was  not  given  to  these  animals.

 1rea  were  buried  in  this  manner,  with
 the  risk  of  the  disease  spreading  further,
 and  also  increasing  the  menace  of  vul-
 tures  in  Delhi;  and  vultures  have  been

 creating  trouble  for  the  travelling  public.

 So,  we  have  to  take  all  these  things
 jnto  consideration.  Information  has

 been  suppressed  from  the  Minister.  The

 Minister  must  take  serious  action  against
 officers  responsible  for  dereliction  of

 duty-—-whoever  they  may  be.  He  must

 get  the  full  facts  and  assess  the  situation.

 AVill  the  Minister  do  this,  and  also  find

 put  whether  these  animals  had  been

 covered  by  insurance?  Have  they  been

 provided  any  reimbursement  of  money
 for  the  animals  they  had  lost  due  to  the

 negligence  on  the  part  of  the  officials

 for  not  giving  them  proper  treatment  at

 the  proper  time,  owing  to  the  gamut  of

 the  whole  administration?  The  scientific

 researches  in  this  premier  Institute  are

 also  not  helping  them.  I  should  not

 become  a  hotbed  of  controversy.  The

 benefits  of  the  scientific  research  must

 freach  the  poor  farmers  and  the  Govern-

 ment  should  see  that  the  animal  wealth,

 ७  this  country  is  protected.  On  the  basis

 of  the  verformance  of  the  department

 concerned  and  the  Ministry,  some  res-

 ponsibility  has  to  be  fixed.
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 I  would  like  to  ask  the  hon  Minister
 whether  he  will  take  serious  action
 against  the  officers  who  are  found  guilty
 due  to  dereliction  of  duty.  Would  he
 also  issue  instruction  to  them  to  supply
 vaccines  to  the  farmers  and  also  find  out
 what  remedial  measures  are  mecessary
 dn  this  regard?  Would  he  also  conduct
 further  research  into  this  and  see  that
 such  kind  of  disease  should  not  spread
 either  in  Delhi  or  elsewhere  in  this
 country?  Would  he  also  see  that  the
 anomalies  that  exist  in  the  pay-scales  of
 the  employees  of  the  Department  are  also
 removed  so  that  there  is  no  dissatisfac-
 tion  in  the  employees;  and  also  no  dis-
 crimination  should  be  there.

 क
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 also  visit  the
 if  there  are

 If  necessary,  we  will

 primier  Institute  and  see
 ‘further  remedial  measures  to  be  adopted
 ‘for  streamlining  the  whole  thing  and  also

 (helping  my  hon  Minister  to  strengthen
 its  administration.  We  are  prepared  to

 Offer  our  services  in  this  regard.  Will
 the  hon.  Minister  try  to  answer  all  my
 questions?

 RAO  BIRENDRA  SINGH:  ।  have

 already  given  the  information  that  I  was
 able  to  collect.  ।  8४८  already  said,  I
 am  very  unhappy  about  the  whole  thing.
 Tt  has  been  believed  that  rinderpest  was
 eradicated  from  these  parts  of  the  coun-

 try;  and  I  do  not  see  any  reason  why
 such  a  large  number  of  animals  should
 have  died  from  a  disease  which  it  has
 been  found  possible  to  control  or  for

 which  vaccines  exist  and  people  also

 know  what  steps  to  take  to  prevent  it

 from  spreading.  The  actual  administra-

 tion  is  the  Delhi  Administration  in  the
 ‘field.  I  do  not  know  what  action  1  ०

 take  against  the  delinquent  apart  from

 asking  पा  _  officers  in  the  Ministry  of

 ‘Agriculture  to  go  further  into  the  whole

 question  of  the  complaints  that  the  hon.

 ‘members  have  voiced  and  to  bring

 everything  to  the  notice  of  the  Delhi

 Administration  or  the  Home  Ministry.
 The  hon.  Minister  of  Home  Affairs  is

 also  sitting  here.  He  can  also  look  into

 this  matter  on  his  own.  I  would  certainly

 satisfy  myself  further  as  to  what  action

 was  taken  by  the  officers  of  my  Ministry
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 after  I  had  instructed  them  to  go  all  out
 to  see  that  this  disease  was  controlled;
 and  if  I  find  that  they  have  been  want-
 ing  or  there  has  been  any  laxity  on  the

 part  of  officers  of  the  Animal  Husbandry
 Department  of  my  Ministry,  I  will  be

 mesponsible  for  taking  action  against
 them.  ि

 MR.  DEPUTY  SPEAKER:  You  have
 said  something  about  compensation.

 RAO  BIRENDRA  SINGH:  We  have
 mo  scheme  about  compensation  with  the
 Government  of  Jndia.  It  is  for  the
 Delhi  Administration  and  the  Home

 Ministry  to  consider  these  suggestions
 and  they  are  being  noted.

 SHRI  EDUARDO  FALEIRO:  What
 about  financial  assistance  and  Joans?

 SHRI  ८.  LAKKAPPA:  हहे)  hon.
 Minister  is  really  sympathetic  to  give
 compensation.  There  should  be  some
 coordination  between  the  Delhi  Adminis-
 tration  and  them  for  all  these  things.

 13.00  hrs.

 Therefore,  it  meeds  only  two  minutes  to

 reply  to  the  Call  Attention.  The  Home

 Ministry,  the  Delhi  Administration  and
 the  Agriculture  Ministry,  all  are  concern-
 ed.  Something  should  be  done  regarding
 this  matter.

 MR.  DEPUTY-SPEAKER:  1०  has
 noted  all  your  points.

 RAO  BIRENDRA  SINGH:  ।  cannot
 enter  into  any  controversy  about  the  num-
 ber  of  deaths  that  have  taken  place.  I
 have  to  rely  on..  (ं हाजवीदिगाऊ) ,

 SHRI  H.  1.  ।  BHAGAT  (East-Delhi) :
 It  does  not  come  in  this  because  this  is  a

 Call  Attention  Motion.  But  the  fact  is

 that  they  should  be  given  some  financial

 assistance  or  easy  term  loans.  1i  mat-

 ter  was  taken  up  by  me  with  the  Finance

 Ministry  and  I  was  advised  to  contact  the

 Agriculture  Ministry.  I  would  just  want

 him  to  see  and  tell  us  what  has  happened.

 RAO  BIRENDRA  SINGH:  ।  have  fo

 reply  upon  the  figures  supplied  by  the
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 Delhi  Administration  with  regard  to  the
 number  of  deaths.

 MR.  DEPUTY-SPEAKER:  Fortunate-

 ly,  all  of  you  happen  to  be  ruling  Party
 Members.  Therefore,  you  can  do  some-

 thing  in  the  matter.

 SHRI  ८.  LAKKAPPA:  Not  प  that

 way.  We  never  want  any  such  discrimi-
 nation.

 RAO  BIRENDRA  SINGH:  Mr.  Lakkap.
 pa  has  pointed  out  about  shortage  of  some

 equipment  like  syringes,  needles,  gum
 boots  and  other  things.  But  the  report  re

 ceived  by  me  from  the  Delhi  Administra-
 tion  says  that  there  ४  r0  shortage  of

 equipment,  as  reported  by  the  hon.  Mem-
 ber.  In  any  case  1  am  glad  for  the  man-
 ner  in  which  hon.  Members  have  raised
 this  quetsion  in  the  House  because  I  my-
 self  feel  that  something  more  has  to  be

 done  to  look  after  our  cattle  wealth  in  this

 country.  The  number  of  veterinary  hospi_
 tals  is  not  enough.  We  are  also  short  of
 medicines.  I  hope  the  States  would  be

 able  to  increase  the  number  of  veterinary
 hospitals,  have  properly  trained  people  to

 look  after  the  cattle  wealth  of  the  coun-

 try,  because  the  welfare  not  only  of  the

 farmer,  but  of  the  entire  country  and

 agriculture  depends  upon  our  animal

 wealth  and  we  have  to  depend  more  and

 more  on  animal  draught  power  too,  be-

 cause  with  the  cost  of  diesel  rising  the

 prices  of  machinery  are  also  going  up.  I

 entirely  agree  with  hon.  Members  that  this

 is  not  a  quetsion  to  be  brushed  away.  We

 want  to  further  look  into  all  the  aspects
 of  the  matter  which  have  been  raised  by
 hon.  Members.

 MR.  DEPUTY-SPEAKER:  Shri

 Krishna  Kumar  Goyal.

 श्री  उष्ण  कुमार  गोयल  :  उपाध्यक्ष

 महोदय'.

 MR.  DEPUTY-SPEAKER:  Please  do

 not  take  too  much  time.

 थ्रो  कृष्ण  कुमार गोयल  (कोटा)  :  मैं

 कुछ  नई  बातें  आपके  सामने.  कहूंगा

 जो  अ्रभी  तक  कही  नहीं  गई  हैं  कौर  जिन
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 श्रे...कृ.ण  कुमार  गं/यल |  है

 को  मंत्री  महोदय  से  जानबूझ  कर  छिपाया

 गया  है।  जो  बातें  रिकार्ड  पर  हैं,  वही

 ara  नालिज  में  लाऊंगा |

 सबसे  पहले  तो  मैं  माननीय  अध्यक्ष

 महोदय  का  इस  ध्यान  प्रागंण  प्रस्ताव

 को  स्वीकार  करने  के  लिये  आभारी  हूं,

 साथ  ही  अपनी  गम्भीर  घटना  हिन्दुस्तान

 टाइम्स  के  कारस्पोण्डन्ट  श्री  अरुण

 कुमार  हमारी  नालिज में  लाये  हैं,  जिसके

 श्राघार  पर  हम  यहां  बहस  कर  पा  रहे

 हैं,  इस  के  लिये  मैं  उन  को  भी  धन्यवाद

 देता  gi  उन्होंने  इस  में  कई  प्वाइंट्स

 हाइ-लाइट किये  थे,  जिनका  शापने

 अपने  स्टेटमेन्ट  में  जवाब  दिया  है।  लेकिन

 कृषि  मंत्री  जी,  मैं  श्राप  से  यह  कहूंगा
 कि  जानबूझकर कई  FIA  आपसे

 छिपाये  गये  हैं  जो  रिकार्ड  पर  हैं  और

 किसी  छोट  व्यक्ति  के  पास  नहीं  बल्कि  श्राप

 ही  की  मिनिस्ट्री से  एसिड  एनीमल

 हस्बेष्ड़ी  कमिश्नर  के  पास  रिकार्ड  पर  हैं  ।

 उनके  पास  रिकार्ड  में  सब  चीजें  लाई  गव

 हैं  कि  किस  प्रकार  से  ये.  दवायें,  वक्सीन

 जो  इस  बीमारी  के  लिये  काम  में  लाई

 जाती  हैं,  सब-स्टण्डडं॑  थीं,  किस  प्रकार

 वे  एम्प्यूल  खाली  थे.  और  उसके  कारण

 जो  प्रयोग  किया  गया  वह  सफल  रहा  ।

 मैं  मंत्री  महोदय  से  पूछना  चाहता

 हु--क्या यह  सही  है  कि  9  फरवरी,

 1982  को  डा०  कार  पी  बंसल,

 आई  वी०  आर  कराई  -,  जो  वायरोलाजिस्ट

 है  श्र  मुनेश्वर, यू  .  पी  के  हैं,  उन

 की  अध्यक्षता में  एक.  कान्फरेंस  गोल्ड

 ,,  सैक्रेटेरियट,  .
 दिल्ली.

 .  एडमिनिस्ट्रेशन.  में

 हुई,  जिस  को  डिप्टी  डायरेक्टर,  एनिमल

 हस्वैंड़्ी,  दिल्ली ने  भीं  एटेण्ड  कियां ?.

 क्या  यह  सही  है  कि  उस  मीटिंग  की

 मिनिट्स  लिखी  गई,  कुछ  निर्णय  लिये

 गेय  श्र  वे  मिनिट्स  तथा  निर्णय  आपके
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 एनीमल  हस्बैंड्री  कमिश्नर,  गवर्नमेंट  आफ़,

 इण्डिया  कृषि  .  मंत्रालय,  कृषि  भवन,  “को
 भज  गये  ?  यह  बहुत  लम्बा  चौड़ा  है,

 जिस  को  मैं  पूरा  नहीं  पढ़ना  चाहूंगा

 लेकिन  इसमें  से  कुछ  कोट  करना  चाहुंगा
 |

 मैं  यह  पूछना  चाहूंगा  कि  क्या  आपकों
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 “Dr.  1.  ८.  Kashyap  further  pointed
 out  that  amphules  of  RP  vaccines  do

 mot  contain  any  information  regarding
 the  date  of  manufacture,  date  of  expiry,
 batch  number,  mame  of  the  manufac-

 turer,  name  of  the  vaccine  and  the

 doses  per  amphule.”

 क्या  इसे  घटना  से  यह  साबित  नहीं

 हों  जाता  कि  जो  तथ्य  समाचारपत्रों के

 माध्यम  से  सामने  लाये  गये,  वे  सत्य  हैं  ।

 क्या  इससे  यह  साबित  नहीं  हो  जाता  कि
 -
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 जो  बै क्सी ने  थी,  वे  सब-स्टैन्डडं  थीं ?

 क्या  यह  बात  सत्यं  नहीं  हैं  ।  इसके  बाद

 पैरा  4  में  यह  कहा  गया  है:

 “Dr.  V.  ४.  Kashyap  further  pointed  out

 that  amphules  of  RP  vaccines  supplied
 to  the  hospital  for  the  control  of  this

 disease  did  not  contain  the  same  quan-

 tity  of  medicine  and  some  of  the  them

 phules  were  defective,  some  of  them
 were  discoloured  and  some  of  them
 were  not  properly  sealed.  These  am-

 phules  were  brought  by  him  for  qemon-
 stration  in  the  meeting,  with  the  permi-
 ssion  of  the  Chair.  Dr.  Kashyap  stres-

 sed  that  this  is  one  of  the  factors...”

 MR.  DEPUTY-SPEAKR:  He  should
 not  read  it.  I  will  not  allow  it.

 SHRI  KRISHNA  KUMAR  GOYAL:

 I  am  not  reading.  I  am  giving  a  quotation.

 MR.  DEPUTY-SPEAKER:  0.0  can

 put  a  question.  I  will  not  allow  reading.
 I  am  not  permitting  it.  This  is  a  calling
 Attention,  You  know  the  rules;  you  are

 a  senior  Member;  you  have  been  a  Minis-
 ter  and  all  that.

 SHRI  KRISHNA  KUMAR  GOYAL:
 I  am  not  reading  11. . . (0/27717007 )

 An  HON.  MEMBER:

 sO  angry?
 Why  are  you

 MR.  DEPUTY  SPEAKER:  [  27  not

 angry.  ।  a  always  very  kind.  But  please
 do  not  read  it.  I  will  not  allow  you  to

 read  it.  In  the  form  of  a  question,  you
 cam  not  make  a  speech.

 I  want  to  make  it  very  clear  that  the
 time  allotted  for  the  Calling  Attention

 every  day  is  half  an  hour.  But  it  is  2  0.

 Clock  by  the  time  it  is  over.  Therefore,

 vou  please  put  the  question,

 SHRI  KRISHNA  KUMAR
 GOYAL:

 I  would  have  finished  it  by  now,  if  you
 had  not  interrupted  me.

 1:.  एप 1 -570717.6 टघर :  That  is

 all  right.  ।  will  not  allow  you  to  read:  it.

 If  you  want  to  read  anything,  you  should

 have  given  a  copy,  to  the  Speaker,  which

 should  have  been  approved  by  the  Speaker.
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 Then  only  you  can  read  it.  I  am  not  al--

 lowing  it.  You  put  the  question.

 श्री  कृष्ण  कुमार  गोंयल:  क्या  यह

 सहीं  है  कि  जिस  मिनट  का  मैं  ने  अभी

 we  दिया  है,  उस  में  डा+  कश्यप  ने

 सब-स्टडी  होने  के  बारे  में,  एम्पयूल

 खाली  होने  के  बारे  में  उन  का  रंग

 बदल  जाने  के  बारे  में  शिकायत  की  थी  ?

 क्या  यह  भी  सही  है  कि  डा  कन्हैया

 लाल  ने  उसी  मीटिंग  के  इन्दर  यह  भी  कहा

 था  कि  जी०  टीं०  वी०  कौर टी०  सी  ०  वी०

 का  जो  प्रयोग  हो  रहा  है,  वह  डिजीज

 को  इरेडीकेट करने  के  लिए  इफैक्टिव नहीं

 हैं?

 राब  बिरेन्द्र  फ़त्ह  कौन  है,  कितना

 बड़ा  साइंटिस्ट है  ?

 SHRI  KRISHNA  KUMAR  GOYAL:.
 ।  a0  not  going  into  that  controversy...
 Simply,  ।  आ..

 RAO  BIRENDRA  SINGH:  It  is  the-

 opinion  of  somebody.  How  can  you  quote~
 it?  If  you  want  information  from  the-
 Government.  ।  will  give  you  all  the  infor-
 mation.  Why  are  you  quoting  Tom  Dilk
 and  Harry  from  the  country?

 SHRI  KRISHNA  KUMAR  GOYAL:
 That  is  not  my  purpose.  (Interruptions).
 Don’t  take  it  otherwise.

 श्री  कृष्ण  कुमार  गोयल.. :  मैं  कह  रहा  हूं

 कि  क्या  यह  रिपोर्ट  जो  कि  एक  जिम्मेदार

 व्यक्ति के  द्वारा  दी  गयी  थीं,  कमिश्नर

 के  द्वारा  एग्जामिन  की  गयी  थी  कौर  की
 गयी  थी  तो  एग्जामिन  करने  के  बाद

 उसने  अपनी  कोई  रिपोर्ट  दी  है?

 उपाध्यक्ष जी,  इस  रिपोर्ट  का  मैंने

 से  इस  रिपोट  को  मैं  सदन  की  मेज  पर

 रख  रहा  हूं।  इस  रिपोर्ट  के.  अधार  पर
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 [et  कृष्ण  कुमार  गोयल]

 मैं  श्राप  से  निवेदन  करूंगा  कि  अब  उचित

 स्तर  पर  जांच  कराएं  A  पता  लगाएं

 कि  तथ्य  क्या  हैं.  कितने  पशु  मरे  हैं
 ?

 mgt  मैं  जानकारी  देना  चाहूंगा

 कि  पहले  जो  प्रिकाशनरी  मैसेज  लिये  गये

 थे,  मास  चेकिंग  के,  डाक्टर  शादी  के  वे

 अब  अ्रबालिश कर  दिये  गये  हैं।  उसी  का

 परिणाम  यह  है  कि  यह  रूप  धारण  कर

 गया  है  और  रिण्डरपेस्ट  तक  आ
 गयी

 है।  जो  पर  मरे  हैं  उनके  वारे  में  तथ्य

 यह  है  कि  बड़े  कीमती  पशु  जो  हमने

 इम्पोर्ट किए  थे  वे  पशु  भी  इस  बीमारी

 का  शिकार हो  चुके  हैं  ।

 अन्त  में  मैं  इस  रिपोर्ट  को  सदन  की

 'टेबल  पर  रखता  हुआ  यह  निवेदन  करूंगा

 कि  देश  के  हित  में  इसकी  उचित  स्तर  पर

 जांच  कराएं  कौर  दोषी  व्यक्तियों  को

 दंडित  करें।

 RAO  BIRENDRA  SINGH:  Kindly

 put  it  on  the  Table  of  the  House.

 AN  HON.  MEMBER:

 put  it?  He  cannot  put  it  on  the  Table.

 MR.  DEPUTY-SPEAKER:  ?  will  ea2.
 mine  it;  not  on  the  Table.

 राव  वीरेन्द्र  सिह :  डिप्टी  स्पीकर  सर,

 माननीय  सदस्य  ने  जो  सवाल  उठाये  हैं

 उनका  तफसील  में  मैं  पहले  जवाब  दे

 चुका  हूं।  मैं  मानता  हूं  कि  दिल्ली  जैसे

 बड़े  शहरों  में  जहां  कि  ज्यादा  पशु  रखे  जा  ते  हैं,

 'बीमारी'  का  ज्यादा  खतरा  पैदा  हो  जाता

 है।  वहां  के  लिए  कायदे  कानून  भी  अ्रचे
 बनने  चाहिए  और  बने  भी  हुए  हैं  ।

 "उनको लागू  भी  अच्छी  तरह से  किया

 MARCH  17,  1982.

 How  can  he

 deaths due  to  320
 substandard  yaccite  (CA)

 मैं.  नहीं  समझता  .  कि  जिस  तरह  से

 दूध  के  पशतूनों  की.  कालोनियां  बन  रही  हैं

 जाता  है।  दिल्ली  शहर  से  बाहर  निकालने

 के  लिए  दिल्ली  एडमिनिस्ट्रेशन  ने  हुकूम

 दिया  है,  लेकिन  वहां  भी  सफाई  की  जो

 स्टेण्डर्ड  अपनाया  जाना  चाहिए,  वह  अपनाया

 जाता  है  या.  नहीं,  इसकी  मैं  देखभाल

 करूंगा ।

 कुछ  इन्होंने  जीवन  किया कि  दिल्ली

 एडमिनिस्ट्रेशन  के  किसी  अफसर  ने  या

 किसी  शर  ने  वेक्सीन  खराब  भौर

 डिकलर्ड  पाया  ।  यह  बात  में  पहले  मान

 चुका  हूं  कि  ट्रांसपोर्टेशन के  वक्त  वेक्सीन

 खराब हो  जाता  है,  डीके हो  जाता  है

 या  उस  पर  चिट  अलग  हो.  सकती है  ।

 कोई  बच  CAT  श्री  जाता  है  कि  उसे  पर

 चिट  नहीं  होती  ।  लेकिन  जिस  पर  चिट

 नहीं  होंती  उसके  बारे  में  इस  बात  का

 सर्टिफिकेट  होना  चाहिए  कि  इस  डिब्बे
 के  इन्दर  यह  बेच  है.  और  उसकी

 एक्सपायरी  डेट  यह  है।  जहां  तक  आपका

 यह  कहना है  कि  हमारे महकमे के  नोटिस

 में  पहले  यह  बात  लायी  गयी थी  तो

 उसकी  मैं  ज़रूर  देखभाल  करूंगा  कि  जहां

 जहां  वेक्सीन  तयार  होती  है,  वहां  खास

 तौर  पर  अपने  प्रफसर  को  भेज  कर  जांच

 कराऊंगा कि  जब  वे  पेक  करते  हैं,  या

 सील  करते  हैं  तो  उस  वक्त  पूरी  एहतियात

 बरतते  हैं  या  नहीं  ।  इस  मामले  में

 सरपराइज्ड  चेकिंग  भी  कराऊंगा  ।  यह

 एक  बहुत  ज़रूरी  चीज़  है  ।  इसका  स्टैंडर्ड

 a  ee  क  ।  ।  फट  अधिगत.  या  का,  -  ।
 *The  Speaker  not  having  subsequently  accordéd  ‘the

 necessary
 permission  the

 Report  was
 not

 treated  as  laid  on  the  Table.
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 कानून  के.  मुताबिक  जो  भी  एक्शन  लिया

 जा  सकता  है,  वह  ज़रूर  लियो  जाएगा  |

 इसकी  तसल्ली  में  प्राकार  कराता  हूं  ।

 मिनट  जो  आपने  बतायें,  वे  मेरे

 नोटिस  में  नहीं  हैं
 ।

 क्या  मिनट्स  थे,
 किसने दिये  थे,  मैं  उनको  जरूर  देखूंग

 आर  जरूर  पड़ताल  करूंगा  ।  अगर  किसीਂ

 की  तरफ  से  उसमें  ढिलायी  पायी  गयी

 तो  जरूर  एक्शन  लिया  जाएगा  ।,

 SHRI  CHINTAMANI  JENA  (Bala-
 sore):  ।  ana  thankful  to  the  hon.  Minister
 that  he  has  understood  the  seriousness  of
 the  problems.  We  all  know  that  this
 matter  relates  to  the  lives  and  deaths  of
 animals  who  cannot  express  their  feelings
 and  sufferings  like  human  beings.  I  am
 thankful  to  him  that  he  has  assured  this
 House  that  he  will  look  into  the  matter

 personally  and  see  that  if  there  is  any
 Jacuna  or  that  any  slackness  among  the
 officials  will  not  be  tolerated.  The  hon.
 Minister  in  his  statement  has  told  that
 the  number  of  deaths  of  the  cattle  is  958.
 I  do  not  agree  with  him.  Let  him  conduct
 an  enquiry  through  proper  agency  about
 the  fact  of  the  actual  deaths.  Even  the
 cattle  owners  are  not  going  to  disclose  the
 reason  of  death  of  the  cattle  by  rinderpest
 disease.  They  have  a  fear  that  the  area

 may  be  declared  as  rinderpest  zone.  The
 cattle  owners  are  maintaining  their  live-
 lihood  by  selling  milk  etc.  If  they.  disclose
 this  disease  they  will  be  prohibited  to  sell

 the  milk.  Because  of  that  fear  they  are
 not  reporting  the  matter  to  the  authority.
 As  per  म  information  the  number  is
 more  than  5,000.  This  includes  buffaloes,
 cow  and  calf.  This  may  kindly  be  got
 verified.

 The  hon.  Minister  stated  that  this
 disease  was  previously  confined  to  Ghazi-

 pur,  Mehrauli  and  Madanpur  which  are

 not  even  urban  areas.  Because  proper
 action  was  not  taken,  therefore,  the

 4eae  spread  and  contaminated  urban

 areas.  So,  the  responsibility  should  be

 fixed  as  to  why  it  was  not  checked  at  the

 4149  1911
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 The  hon.  Minister  in  his  reply  has  sta-
 ted  that  Animal  Husbandary  Commis-
 sioner  had  visited  the  affected  area  on

 ist  December,  1981  had  given  on  the

 spot  instrutcions  which  were  followed  by
 a  note  on  the  visit,  sent  to  the  Develop-
 ment  Commissioner,  Delhi  Administra-

 tion,  on  2nd  December,  1981  incorporat-

 ing  recommendations  to  be  immediately
 followed  for  control  of  the  epidemic.  ।

 would  like  to  know  those  instructions?  Is

 it  a  fact  that  one  of  the  instructions  was

 to  increase  the  dose  of  vaccine  to  five

 times.  After  these  instructions  1200  cattle

 were  re-vaccinated.  But  most  of  these

 died.  What  was  the  reason  of  the  advice

 to  increase  the  dose  by  five  times?

 One  thing,  I  cannot  understand.  Inspite
 of  the  d.o.  letter  from  the  Secretary  in
 the  Department  of  Agriculture  and  0o

 operation  to  the  Chief  Secretary,  Delhi

 Administration,  the  cattle  which  died  due

 to  rinderpest,  are  thrown  म  the  open  field
 and  in  the  open  air.  This  is  another
 reason  for  the  contamination  and  spread-
 ing  of  this  rinderpest  disease.  Inspite  of
 the  9०  letter  from  the  Secretary,  Agri-
 culture  and  Coopeartion,  the  Delhi  44.

 ministration  has  not  followed  it  १.  ह
 was  not  carried  out.  Then,  how  can  we

 expect  that  this  type  of  epidemic  disease
 can  be  checked  and  the  miserable  lives
 of  the  poor  cattle  saved?  I  would  request
 the  hon.  Minister  kindly  to  take  up  this
 issue  with  the  concerned  Ministries  ७0
 that  in  case  of  any  default  or  slackness  on

 the  part  of  the  Delhi  Administration,  that
 can  be  suitably  tackled.

 In  his  statement,  the  hon.  Minister  has

 stated  that  under  the  Drugs  and  Cosme-
 tic  Act,  labelling  should  display  general
 monogram  on  viral  vaccines.  About  50  per
 cent  of  the  ampoules  in  a  lot  should  con-

 tain,  at  least,  the  following  print:—

 (i)  T.C.R.P.  Vaccine

 (ii)  Batch  No.  and  year

 (iii)  General  information  for  use.

 But  one  thing,  I  could  not  understand,
 why  the  date  of  expiry  was  not  displayed
 on  those  vaccines?  The  hon.  -Minister

 may  kindly  clarify.  The  Minister,  in  his

 statement,  has  stated  that  the  Head  of
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 the  Division  of  Virology  of  the  [VRI  had
 visited  the  site  of  the  outbreaks  and  the

 biological  units  of  Rajasthan  and  1a.

 jab.  According  to  his  report,  the  vaccines,
 both  goat  tissue  vaccines  and  tissue  cul-

 ture  vaccines  supplied  to  Delhi  Adminis-

 tration  by  all  the  three  sources  did  con-
 form  to  the  prescribed  standards.  In  this

 connection,  I  would  draw  the  attention  of
 the  hon.  Minister  to  the  serious  allega-
 tions  against  the  प  पी  पट  last  three

 or  four  years.  Should  we  rely  on  the

 report  of  the  I[VRI?  I  would  request
 the  hon.  Minister  kindly  to  see  that  the

 vaccine  which  has  already  been  sealed,  is

 verified  through  the  reliable  agencies
 other  than  the  rशr.

 MR.  DEPUTY  SPEAKER:  The  Minis-

 ter  has  already  mentioned  10  the  reply
 earlier.  You  are  repeating  ~manv  ह 1110
 from  the  same  _  reply.

 SHRI  CHINTAMANI  JENA:  x  sub-

 mission  is  that  we  should  not  rely  on  the

 report  of  the  1r.  I  would  request  the

 hon.  Minister  kindly  to  verify  the  gen-
 uiness  of  these  vaccines  through  other  re-

 hable  agencies.

 Before  concluding  I  would  like  to  know
 about  the  rehabilitation  of  the  poor  cattle

 owners  who  lost  their  cattle  which  were

 purchased  by  taking  loans  of  some  thou-

 sand  rupees.  My  hon.  friend  Mr.  Lak-

 kappa  has  already  told  about  the  rehabi-

 16019] |  of  the  loaner,  and  it  should  be
 taken  with  utmost  sincerity.

 1  would  request  the  hon.  Minister  to

 take  up  the  issue.  with  the  Delhi  44.

 ministration  and  the  concerned  Ministries

 including  the  Finance  Ministry  about

 which  my  friend  Mr.  Bhagat  has  already

 taken  up.  I  would  request  the  Minister

 to  kindly  take  up  this  issue  and  see  that

 these  poor  cattle  owners  are  rehabilitated.

 RAO  BIRENDRA  SINGH:  Sir,  I  have

 taken  note  of  all  the  suggestions  given  by
 the  hon.  Member.

 As  the  hon.  Member  knows,  this  is  a

 contagious  disease.  We  shall  draw  the
 attention  of  Delhi  Administration  to-

 MARCH  17,  1982  deaths  due  ८०  324
 sub-standard  vaccine  (CA)

 wards  the  need  for  enforcing  rules  for
 sanitation  in  these  cattle  colonies.  This
 is  most  important  because  it  is  necessary
 that  diseased  animals  are  seggregated,
 pure  water  is  supplied  to  healthy  animals
 and  there  is  no  overcrowding  also  of
 cattle  population  in  any  particular  area.
 We  shall  look  into  all  that  through  the
 Delhi»  Administration.  7e  instructions
 exist  on  how  to  print  the  monograph  ।  o0

 ampoules.  They  also  have  to  provide  a

 slip  with  every  package  giving  all  the
 information  about  the  date  of  manufac-
 ture,  the  date  of  expiry  and  the  type  of
 vaccine,  etc.  1  there  is  any  carelessness
 in  packing  in  any  of  the  Institutes,  we
 shall  again  reiterate  the  instructions  and
 we  shall  ensure  that  they  are  observed.

 शर  आबादी  के  रेशियो  को  जोड़ा  जाय

 तो
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 ब्रिड  के  जानवरों  का  प्रोटेक्शन  नहीं  कर

 -
 हैं,  गोलियां  चलती हैं,  इन्सानी

 जानें

 लिया  जायेगा, लेकिन  हमारी  पोज़ीशन

 भी  डोनर  करें  एसा  न  हो  कि  जैसे  लेट

 श्री  ज्योतिमंय॑ बसु  ने  ब्लैक  शीप  (Bleck-

 sheep) पर  अपनी  जो  रिपोर्ट दी  थी
 उसमें  जिन  लोगों  को  मुजरिम  मर्दाना

 गया  था,  उनको  बाद  में  प्रमोशन  दे  दी

 गई।  एसा  न  हो  कि  मेम्बर  पालियामेंट

 की  इन्क्वायरी  कमेटी  रिपोर्ट  क रे.  और

 डिपार्टमेंट  के  लोग  मिस-ग इक  कर  के

 मापकों  शौर  कुछ  बता  a  ग्र  उन

 जिम्मेदार  लोगों  को  ही  प्रमोट  करके

 किसी  को  प्रमरीका  प्रौर  किसी  को  जापान

 भेज  दिया  जाये  ?

 कराई  वी०  कार  भाई सन्  1881

 में  कायम  की  गई  थी  वैक्सीन  तैयार

 हिफाज़त हो  सके  ।  उसका बजट  करोड़ों

 का  था,  लेकिन  अरभी  भी  5  करोड़  का  है  ।

 उसका  नतीजा  यह  है  कि  जो  वैक्सीन

 तैयार  करते  हैं,  जो  वैक्सीनेशन  किया  जाता

 है,  उससे  5  हजार  जानवर  मर  गये  और

 बीमारी  देहातों  से  शहरों  में  फैल  जाती  है।

 MR.  DEPUTY  SPEAKER:  Do  you
 want  a  Committee  of  Parliament?  You

 have  put  all  your  quetsions.  It  is  enough.
 Now  the  Hon.  Minister  would  reply.

 मैं  मंत्री  जी  से  रिक्वेस्ट  करूंगा  कि

 इसकी  इन्क्वायरी  डिपार्टमेंट  पर  न  छोड़ी

 जाये  डिपार्टमैंट.  का  हर.  आदमी

 मिस-माइंड करेगा  ।  कल  से  श  से

 कालिंग  अटेशन  नोटिस  मंजूर  हुआ  है,

 तभी  से  दौड़धूप  हो  गयी  होगी  कि  एसी

 रिपोर्ट  तैयार  करें  कि  मंत्री  जी  को

 सही  बात  मालूम  न  हो  कौर  वह  कोई

 चाहिये  कौर  अगर
 श्राप  बिठायें  तो

 एम०  पीज़०.  की  एक  कमेटी  बनाये
 ।

 उसके

 साथ-साथ  -  यह  भी  अज  करूंगा  कि  उस

 DR.  8.  x.  AZMI:  I  will  mention  only

 | the  last  point.

 राव  बीरेन्द्र  ही181  बाकी  बातें  मुझे

 लिखकर  भेज  दीजिय े।

 डा०  ९०  यू०  लाजमि  :
 मिनिस्टर  साहब

 को  लिखकर  दे  देंगे,  लेकिन  ज़बानी  भी

 कहकर  देंगे।  जो  कुछ  हो  रहा  है,  दुनिया

 देख  रही  है  ।

 क्या  इस  हादसे  में  5  हजार  से

 ज्यादा  बेज़बान  जानवर  मौत  की.  नींद

 नहीं  सो  गये
 ?

 इस  बारे  में  जिन  मेम्बरान
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 ने  कालिंग  प्रटैशन  मोशन  दिया  था  क्या

 उसके  जवाब  में  मंत्री  जी  कोई  इन्क्वायरी

 कमेटी एम०  पीज  0  की  बिडायेंगे, जो थोड़े जो  थोड़े

 pee  इसक  बारे
 दै

 अपनी  रिपो

 दे

 राब  बिरेन्द्र सकू  :
 माननीय

 सदस्य  ने

 बातें  तो  वही  कहीं  है  जो  पहले  सारी  श्री

 चुकी  हैं  कौर  मैं  जवाब  भी
 दे

 चुका  हूं।

 अफसोस  इस  बात  का  है  कि  एक  बार

 अखबार  पढ़ने  के  बाद  5,000  की  फिगर

 श्रानरेबल  मेम्बसं  के  दिमाग  में  ऐसी  जम

 गई  है  कि  वज़ीर के  6  बार  कहने  के

 वाद  भी  कि  5,000  नहीं,  958  मौतें

 हुई  हैं,  वह  958  की  बात  उनके  दिमाग

 में  घस  नहीं पाती  कौर  5,000  की

 बात  निकल  नहीं  पाती  ।  अखबार  पर  उन

 को  ज्यादा  एतबार  है,  इसका  मेरे  पास

 इलाज  नहीं  है।  यह  तो  मेरी  मजबूरी  है
 ।

 मवेशियों  की  मौत  चाहे  11  हजार  की

 हुई  .  हो,  चाहे,  5,000
 की  हुई  हो,

 अगर

 बल्कि  वह  कमेटी  खुद  आई०  सी  0  ए०  आर०
 ने  बनाई  थी,  जिसके  वह  मेम्बर  थे  |

 हम  दो  साल  तक  उस  रिपोर्ट  की  इन्तजार

 डा०.  ए०  य ू०
 घ्ाजसा :

 :  इसकी

 इनक्वायरी  डिपार्टमेंट  से  न  कराइए,  बल्कि

 ato  ato  प्राई०  से  कराइए  |  आज  जो

 13.36  hrs.
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 (i)  Damage  to  standing  rabi  crops  in

 Madhya  Pradesh  by  recent  hailstorms.

 SHRI  MADHAVRAO  SCINDIA.
 (Guna):  This  year  rains  in  the  months
 of  October  and  November,  1981,  had
 brightened  the  prospects  of  a  good  rabi

 crop  in  Madhya  Pradesh.  According  to
 official  estimates,  the  total  value  of  av-

 erage  crop  before  hailstorms  was  expected
 to  be  Rs.  11834.83  lakhs.  Unfortunately,
 on  the  10th  January  1982,  widespread
 hailstorms  occurred  simultaneously  in  ten
 districts.  -  7e  hailstorms  and  heavy  rains
 continued  till  the  4th  February  and  as
 many  as  35  districts  out  of  the  total  of  45
 districts  were  affected  due  to  the  natural
 calamity.  7  worst-affected  districts
 where  damage  to  the  crop  is  more

 than
 fifty  per  cent  are  Vidisha,  Khargone,  Bho-


